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g “quotas” for steel. The  Joint
Plant Committee receives indents for
steel materiale and prosesses the
same, No case of undue delay in pro-
cessing of indents by the Joint Plant
Committee has come to Government's
potice. The Committee generally
takes about two weeks to plan the
indents. With the streamlining of
procedures consequent on implemen-
tation of the recommendations of the
rtudy Group on Steel Distribution
System, it is expected that this time
would be reduced further.

ften Answers

(b) As the number of indents plan-
ned is very large, it would be extre-
mely difficult and time consuming to
ccmpile detailed information in respect
cf each of them. However if such
mmformation ig required in respect of
any specific indent or indents, it would
be collecteq and lald on the Table of

Committee to examine service condi-
tions of Class NI and IV Employees of
Delhi Hospitals

7290 SHRI AJIT KUMAR SAHA
Wil the Mimister of HEALTH AND
FAMILY PLANNING be pleased to
state

(a) whether any Comittee has
reen =zet up by th» Government re-
cently to 2xamine the ervice conal-
tions of the Class Il and IV em-
rloyees of Dell1 Hospitals,

(b) if so, the terms and conditions
of the Committee and

(¢) when the Commttee 15 likely to
submit its report?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
AMILY PLANNING (SHRI A. K
KISKU): () Yea

(b) To examine in detail the service
conditrons and other allied administra-
tive matters in respect of Clase III and
IV staft of Delhi Hospitals.
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{c) By the entt of Aprfl, 1974,

Group Hospitals of Assam Toa Estate

7291. 8HRI NOORUL HUDA: Wil
the Minister of HEALTH AND FAMI-
LY PLANNING be pleased to state:

(a) whether all the Group Hosgi-
tals in Assam Tea Estate have been
abolished;

(b) the reasons therefor; and

(c) what steps (ijovernment propore
to re-introduce these nospitals?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. X.
KISKU): (a) to (c¢) Efforts are being
made to collect the necessary infor-
mation from the Government of Assam
and will be furnished as soon as
available

Recommendasion of 47th Meeting of
E,S.I. Curporation

7292. SHRI MOHAMMAD ISMAIL
Will the Minister of LABOUR be
pleased to stite

(a) the 1i1ecummonddst.on anl deci-
sions of the 47'h meeting of the Em-
ployees State Insurance Corporation-
and

(») the rea:tion c¢f Government
thereto?

THE MINISTER OF LABOUR
(SHRI RAGHUNATHA REDDY):
(a) A statement indicating important
1ecommendations/decisions 1s enclosed.

(b) The recommendation for pro-
viding Central assistance to the Em-
ployees’ State Insurance Corporation
and raising the State’ share of the
cost of medical benefit is based on the
recommendations of the Committee on





